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Hote: Value of Bonds / shares / Debentures as per the latest market vatue in Stock
Exchange in respect of listed companies and as per books in the case of non fsted
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Date of Birth 1 5 L9 i S
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I hersby declare that the abnv# datami‘s are true to the best of my

knowledgea and belief,

Place:, PATNA

Gaker D2 4 202k
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Mame of Employes: Cho&dw Kumox!..
Cigslgratiaon: Cﬂﬂ R‘;DNEK
Department: CF‘% —UqKEP\ S@T‘Oﬂ

Piease sign each page of the declaration. Asset declaration form

must ba in Ad size white paper with computer typed {single side}
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